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IN THE CENTRAL ADMIN ISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

0.4.N0,7/94
BETWEEN :

eri M.Muthgalu
AND

The Admiral Superintendent,
Naval Dock Yard,
Visakhapatnam.

Counsel for the Applicant

counsel for the Respondent

COKRAM 3

Date of Order:10-2

+« Applicant,

.» Respondent,

«s ML, K.Vinaya- Kumar

‘s Mr,N,R,Devraj

HON *BLE Mr,JUSTICE V,NEELADRI RAO : VICE-CHAIRMAN

HON'BLE Mr RIRANGARAJAN : MEMBER (ADMI,)

-1994



DA.7/94

Judgemsant

hY

w ( As per Hon, Mr, Justice VY. Neeladri Rao, Vice-Chairman )

Heard Sr; K. Uﬁéﬁya Kumar, laarned counsel for the
appliicant and Sri N,R, Devaraj, 1eérned counsel far the
respondent,

“ | 2. This OA was filed praying for ‘directing the respon-
dent to diépnsa of the reprasentatiors filed by the appli-
cant in October,1988; May, 1989 and the representation
dated 5-7-1993 wherein he prayed Por notional promotion in
the cadre of SK from the date éé:uhich his juniors havs
|' been promoted and far consideration of his case for
further promotion to HSK Grade II.
3. In the ci:éumatancas refaerred to, tﬁa respandent is
direhted to disbosa of the above representatieniof the
- , applicant within two months from the dete of raeceipt of
|' this order. It is needless to say that if the applicant
is aggrieved by the arder to be passed by the reapbndant
he is free to move this Tribunal under Section 12 of the
Administrative Tribunals Act, \\

’ 4, The OA is ordered accardingly at admission stage.

No costs, \\

(R. Rangarajan) (v. Neeladri Rao) |
‘ Nembar(ﬁdmn) Vice-Chairman ¥
i

“ A o Dated : February 10, 94 ﬁﬁWvﬂe* 3 o
", - Dictated in the Open Court Deputy Registrar(J)c.c.

To
1, The Admiral Superintendent, Naval Dock Yard, visakhapatnam.

2. One copy to Mr.,K,vinaya Kumax, Advocate, Advocates® Association,
tiigh Court of A.P.Hyd.

.8
3. One copy to Mr.N.,R.Devraj, Sr.CGsC.CAT.Hyd.
4. One copy to Library, CAT.Hyd.

5., One spare copy
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No order as to costs.
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THE HON'ILE i, JUTICE V.NEELADRI RAO
VICEwCHAIRMAN

THL HOW'ZLE ! R.AJB.GORTHI :MEMBER(A)

TEE 10d4'8LE 1'R.T.CHANDRASELEAR REDLDY

. MENSER(JULL)
. ‘ 21D / .
$

THE HCU'TBLE MR.R.RAWLARAGAEW @ MEMBER

(aDMN)
Dated: [o - -1994.
CROER/-SYBeLiiT o
M.A./R.A/C.A, YO,
0.a.No. ™ \C\L1
T.A.No. . (h,b.No. )

Adn kted and Interim Directious

issugd.
Allowed,
7\.-«.!\- /

Disposed of with dllectlo*}s (/ﬂ e 67' .
Pismisged. . - ‘ﬂTr;%ﬁ;;ﬁ“;
Dismigsed as withdrawni' ' L_.'.‘;_?s;d ,;',«} oY .::
Dismigsed for refault. [Qq/\ 21

KiRigg,

Re jecked/ rdered. HYD?‘
L

.





